s Oral Awswers

SHRI MOHD. SRHAFI QURESHI :
The suvey has beem done for Miraj-
‘Londs, CoasHospes and Londa-tHospet.

SHRI P, R SHENOY : Whai about
Bangalore?

SHRI MOHD. SHAFI QURESHI :
That has not been done.

MR. SPEAKER : You asked for sur-
vey first and then you ssk for extension
also at the same time,

SHRI ANNASAHEB GOTKHINDE :
Jn view of the fact that this particular
ling connects north India to south India
via western India, may I know whether
the Ministry 1 euger to comsider mple-

menting  this project in the Fifth Plan
period itself?
SHRI MOHD. SHAF1] QURESHI :

A final decision can be taken only after
the sunvey report is considered.
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Fornace Ofl weed by Ships Cailing at
Indisn Ports

*343, SHRI SHRIKISHAN MODL :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether country's valuable and limi-
ted furnace oil supplies are being siphon-
ed out by bunker hungry ships calling at
Indian ports; and

(b) if so, steps taken in this ragard ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHR!I D. K.
BOROOAH) : (a) No Sir.

(b) (i) Bunker prices have been increas-
ed suitably {0 bring them at a compar-
able level, with the prices prevailing at
adjacent ports.

(1) When  the situation w0 demands,
ariangements have becen made to supply
minimum bunhers to the ships just suffi-

cient to carcy them upto the next port of
their call.
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SHRI D. K. BOROOAH : The prices
charged by the foreign countries in their
ports of call have been increased and
brought to the level of the internutional
rates based on the price of the crude
So, we have also increased the prices o
the same level. Whatever inconveniences
other countries ships suffer in our posts,
naturaily our ships will also suffer the
same kind of inconveniences in regard to
the availability of furnace oil in thely
ports.
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Taking over of Caicutta Electric Supply
C

+344 SHRI JYOTIRMOY BQ3L. Will
the Mmister of TRRIGATION AND
POWER be pleased to state :

(a) whethe:r West Bengal Government
have sought the sanction of his Ministry
to take over the Calcutta Flectric Supply
Corporation with immediate effect; and

(b) if so, Government's reaction there-
to?

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT) : (a)
No, Sir.

{b) Does not arlsc.

SHR! JYOTIRMOY BOSU : There is
a Press report that the Government of
India has advised the Government of
West Bengal not to take any decision on
the proposed take-over of the Calcuita
Electric Supnly Corporation and s Minis-
ter of West Bengal said that the State had
proposed the immediate take-over of the
Calcutta Blectric Sapply  Corporation
winh is a British monopoly concern but
that the Centre wanted them fo wait,
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Thirdly, the Calcutts Electrio Shpply Con
poration produces only & patt of its twilt.
in capacity and its machivery B very ol
Also in reply to one of my questioms,
the Minister has sald:

“Certain proposals relating to the pro-
mulgation of an ordinancg to en-
able the taking over of the man-
agement of the private licenseo
undertaking have been mede by
the West Bengal Government
and are being examined"”

So, will the hon. Minister kindly tell ve
as to what the latest position is and why
in this vital sector they are allowing a
foreign monopoly to operate and repa-
triate huge profits every year?
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SHRI K C PANT : Actually, the West
Bengal Government told us that they do
not contemplate taking over of the Cal-
cutta Electric Sapply Corporation

SHRI JYOTIRMOY BOSU : This is a
press report.

SHRI K C PANT : You are welcome
to press it, but 1 am giving an authorita-
tive version ‘They said that they did not
contemplate the taking over of the Cal-
cutta Flectric Supply Corporation at the
pr.ent moment, This is the definite in-
formation that they have 3ent to us. It
may be an old vundertuking But  bv
and laige it is functioning reasonabdly effi-
ciently I have got the figures of the
cupacity, generation attained, etc. It b
working reasonably well As for the
ordinance for take-over of the manage-
ment, a proposal was recelved from the
State Government but it was mot specifi-
cally for the Calcutta Electrc Supply
Corporation This is what T wanted 1o
make clear to the hen. Member.

SHRI JYOTIRMOY BOSU : My
second question is this  Cenersfion of
power is a vitsl matter. As far m I
know, as per the Industrial policy resolu-
tion it must remain in the public sector
The Cslcutta Electric Supply Corporstion





